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New Delhi, this the 20th Jénu<ry, 1995. ‘é
' @
Hon'ble Shri N.U.Krisﬁnan, Vice Chairmdp(h) %

Hen'ble Dr.d,Vedavalli, Member (Jj.

Indar Singh tegdr,
T.N®,2427/466/HM, Urdnance Factery, . _
Murecnager Distt.Ghazizbad (U.P) eedpplicant

{8y Adwecats Shri V.P,Shearma)
Vs,

1. Unicn of India through
the oecretary, . .
Ministry uf Defaenca, Govt.ef India,
New Oslhi, :

/ 2. The Dirscter Ganeral,
4 ‘ Ordnance facteriss,
10, Auckland HRe«ad,
Calcutta.
3. -The General ﬁdndggr,
Ordnenc e Fagt@ry, ‘
Mur<dnagar (Ghaziabad) . «c.Responcents

(By Aduscate ahri. VSR Krishna)

GRDER (URAL)

Hen'bles Shri N.V.Krishnan, Vice Chairman{A)

‘The issus reised in this casa is very simpls,
The Question is whethar tha applicant is sepnisr te
the respondents 4 te @ as claimed by him or he is
junier to them as detsrmined by the department .
2. The applic<nt «dmittedly wss « K iggar
Grade 'B! in the pay scale of 8.210=290 with sf Fect
From 10-12~1979, This greds wes Tovised with

af fact frem 16-10-1581 teg Reoe2 60-400,

3. In the éapqrtmnnt there ure alss pests
cef Silinger, Thm‘pdy scalsy of slinger grade '8!
i8 M5.196~232 with speeisl pay ef f,10/-, Thaero
is «lso éilingmr grade 'A! in the pay scals of
R:e210-280, The pay scels of gilingsr grade 14!

Ues alsa Tavised te R.260-400 from 16=-10=-1981,

. Th‘i p55t5 QF li‘\l@ger ‘81 dﬂd :Jilingm_,'l (’-\'
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which weTe in th= same gredes wars both upgraded
ind were merged. Therefere, a cembined ssnlority
list of Eiqqar"B’ and Silinger 'A' had ts be
prapzTad, In that seniority list ths‘upplicant
hes bean pleced a2t 51.Na.8 whereas, sccerding

te him, Silingsrs whe uera junisf ts him hive been

aced 2t S51.N®.2 te 5 «nd 7, - In sther werds,
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they ure being given highsr sanisrity even thrugh
they do not deserve it.

5. It is stated that ths rzpressntaticn uwes
made in this bshalf which has net bsen dispesed

ef. Honce this 0.A, his been filed Fer a direction
to the raseoncan.s to co 2ot the senlority list

of Riggers 2nd shew the applicant 45 senisr ts
respendants 4 te 9 and grant him «ll gcensequsnt ial

 banegfits.

6. Une ¢f the importent greunds menticnac

in the 0.A, fer this praysr is that the maspendents
4 ta B uwers erking us 5ilingers gred= 'B' in the
pay scale Rs.196-232+ R.10/= as special pay,

Ihasmuch 43 the applicent was, 2t that fime, weTking
8n the higher pay scels af R.210-290 he should,
therefore, have been pliced senior ts respondents

4 ta 8,

7. The dzpertment hais filed = reply in w.ich

the relativa pasiii%ﬁs qF the 1espandents 4 te 8

ant the a4pplicant s woll as certain 0£hers has

besn brsught sut. It is clsarly staééd that ta;
respendents 4 ts O vers in thg pay scals ef %.ZTD-ZQD
an 20-12-79 l.e. the dats or uhich the aﬁplicant
entered servicn; The st<temsnt which is given

with this reply shous that wherris the «pplicant

wis in the pay scale ef %.210~290 en 20=12-70,

the resprndants 4 teé 9 unre FielZing the scala

from mu e i - . }
ch aarlier detes. . The gerliest of tivem,
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respondent Ne.9, on that pey scale with effect
from 13=5=74, and the respindent No.8 was helding

the post from 5—12-79:

8. When on 16=10-1981 «11 persons i.a, bath
Riggers *B8' «nd Silingers 'A' um%a teken on the
pay scule &f k.260—400; « svniurity list had La
ba crawn and ssme critsrien had te be used foar
determining senierity «nd the date with effect
fram which they antersd the sarlisr pay scula
af fe210~290 was taken intm actzunt. Un this
besis the «pplicant was fuund t& bp junier te

raspendents 4 te 9.

a, Lihen the maettmr came today fer hgering

. .
We drew thz attsntion af the learned ceunsml fer
the «pplicent to this stdtément.and st@d him ts
incicate hew the ssnisrity dstwrminaé en this
basis cen be faulted. Ha was not «ble ta satisfy
us sn this scers. In wur view «nd in the

\

cireumstancss the smnimfity det etmined in the
‘shevs casm cennat be faund Faultyl° AGcerdingly,
ws de net find sny ferce in the 0.4, which is

dismissed. Ne& cests.
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(Or.a VEDAVALLT) . (N oV, KRISHNAN)

Mamber{d) Vice Chairmanf{d)
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